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Miscellaneous Application No.37/2023/EZ

Original Application No.88/2021/EZ

....APPLICANT

.... RESPONDENT

COMPLIANCE AFFIDAVIT ON_ BEHALF OF BIHAR

STATE POLLUTION CONTROL BOARD/RESPONDENT

t:,S. Chandrasekar, Male, aged about 46 years, Son of Mr. S
'!S?gbramani, residing at No. 03, Aranya Awas, Shaheed Peer Ali

&han Marg, Patna, do hereby solemnly affirm and state as follows:

1. That I am presently posted as Member Secretary in Bihar
State Pollution Control Board, Patna. I am authorized to file
the present compliance affidavit on behalf of Respondent no.

08. I am aware of the facts of the present case on the basis of

the official records maintained at Bihar State Pollution




o

D) b 1 )
2. That M.A. N0.32/2022/EZ and M.A. No.35/2032/E7 filed in

Original Application No.88/2021/E7 wits Beavd and the
Hon’ble Tribunal on 01.02.2023 this Tribunal had passed the
order in the aforesaid two M.A. filed in Original Application
No.88/2021/EZ, wherein in Para 19-20 directions were
given:-

“19. In view of the above facts, we issue the following
directions.-

A. The University shall completely remove all the bricks from
the embankment from the lake in question by 15. 02.2023 if
not already removed.

B. The University shall plant requisite quality of grass on the
embankment to prevent erosion of soil and also plant shrubs,

bushes or trees for beautification of the embankment and also

to prevent soil erosion.

20. Directions are also issued to the Bihar State Pollution
Control Board that since there are ten ponds connecting the
lake/ pond in question, the Bihar State Pollution Control
Board shall conduct regular/monthly Water Analysis Tests
and prepare Report and if the readings therein are found to
be beyond the permissible limits, the Board shall take steps to
give directions to the concerned violator for taking remedial

measures and the Board shall also monitor the execution of

cemedial measures.”



.

3. That the State Board in compliance to directions passed in
O.A. No. B8B8/21/EZ & directions passed in M.A.
No0.32/2022/EZ and M.A. No.35/2022/EZ has been regularly
carrying analysis of the pond water and such analysis were
carried on 12.04.2023; 11.05.2023; 28.06.2023; 13.07.2023;
24.08.2023;  26.09.2023;  17.10.2023; 14.11.2023 &
13.12.2023. In the analysis BOD, pH and D.O. were found to
be within prescribed limit, however, Fecal Coliform (FC) was

found beyond standards.
A copy of the analysis report
is annexed and marked as
Annexure-A.
_ That in view of the aforesaid finding the State Board has
issued Direction Under Section 33A of the Water (Prevention
and Control of Pollution) Act, 1974, to the Vice Chancellor

and the Registrar of the Lalit Narayan Mithila Uninversity,
Darbhanga, to:-

A. Ensure that drains leading into the lake or pond in
question are completely diverted from the said water
bodies;

B. Ensure no domestic liquid and solid waste is allowed
to discharge or flow into the lake/ponds under
consideration;

_ Submit timeline proposal, by the end of Dec, 2023, for
setting up of a STP for hostels, quarters, and official

buildings, in which all the drains leads to the STP and

SN s
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only the treated water, meeting the norms, shall be
allowed to flow into the lake or ponds, to maintain
level of water and ground water recharge;

. Ensure in-situ treatment of water of these ponds by

physical, biological or other means, as per the
guidelines of CPCB/Ministry of Environment, Forest
and Climate Change/Ministry of Jal Shakti or advised

by the expert professor of Zoology/ Botany/

Environmental Science/ Chemistry.

A copy of the Direction contained in
Memo No. 2590, dated 07.12.2023 is
annexed and marked as Annexure-B.
5. That recently a reminder was also sent to the University for
submitting compliance report of the direction issued by the
State Board vide direction dated 07.12.2023.

A copy of the reminder dated 11.01.2024

%
& “t“ is annexed and marked as Annexure-C.
OQQ@\\%&;:\*Q\%Q.. That in view of above it is submitted that the State Board has
\\{@;\\“’?\:}%‘\@\ taken the steps and has complied with the directions passed
3 23 *,\%/ by the Hon’ble Tribunal in O.A. No. 88/21/EZ & directions
\ﬂ:& passed in M.A. No0.32/2022/EZ and M.A. No.35/2022/EZ.

7. That I have read the contents of the compliance affidavit and

have understood the same.

—
P

DEPONENT
C —g CH\ANDMSE IZ:)
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VERIFICATION

Verified at Patna on 2nd day of February, 2024, that the
averments made in the present affidavit are true and correct to

the best of my knowledge and information derived from

DEPONENT
Z‘)

Cg . CHMPM'SE

records of the matter.
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—owan_ Bihar State Pollution Control Board

e
& Parivesh Bhawan, NSB-2, Patliputra Industrial Area
Patliputra, Patna-800 010
Sample Analysis Report
Standards as per MoEF
- Netificatien GS.R. 742 (E),
Parameters dated 25092000 for Infront of European Guest House (Gandhi Sadan ) Pond, Darbhanga ( NGT OA No. 882021/EZ)
Primary Water Quality
Criteria for Bathing Water
Lab Ref. No. - 67 285 565 692 868 1062 1268 1606 1824
Date of Sampling - 12.04.2023 | 11052023 | 28.06.2023 | 13.07.2023 | 24.08.2023 | 26.09.2023 | 17102023 | 14.11.2023 | 13.12.2023
Temperature (A/W) - 36/28 3629 30726 30728 28/25 32126 35129 2824 17/15
Dissolved Oxygea (mg/L) >4.0 8.6 85 6.5 74 7.2 7.9 3.4 7.8 7.8
pH 65-85 7.87 836 8.25 7.37 8.1 7.23 7.69 7.7 7.8
Electrical Conductivity - 367 397 392 340 323 283 386 390 320
BOD (mg/L) <30 1.4 25 2.8 2.1 19 12 1 1.5 24
Nitrate as N (mg/L) - 0.05 0.02 0.03 0.02 0.02 0.03 0.05 0.07 0.06
TC (MPN/100 ml) - 2600 790 22000 9200 13000 13000 4900 2300 700
FC (MPN/100 ml) Desirble/Permissbie | 1700 220 14000 | 5400 7900 | 4900 3300 1700 330
Turbidity (NTU) - 15.8 211 9.45 1.8 9.1 2.1 16.1 20 182
AlKalinity as CaCO3 (mg/L) - 114 122 156 148 134 120 158 148 132
Chloride (mg/L) - 38.0 36.0 46.0 42.0 45.0 39 36.0 33 380
COD (mg/L) - 12 20 24 20 16 8 8 12 24
Total Hardness as CaCO3 (mg/L) - 102 100 160 152 142 128 166 158 142
TDS (mgL) E 238 m 266 232 o)) 182 242 252 220
TSS (mg/L) - 2 | s 26 12 18 16
: AN
Verified by
(Nalini Mohan Singh Board Analyst
Scientist
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250/2262285, Pax-0612-2261050
msbsncb-hih@gov.in, Website fittp://bspch.bi

Ref. No.:. \ Patn, dated:-
From

Dr. D. K. Shuk‘la, . : NGT MATTER

Chairman, O.A. No.- 88/2021/E2
To

(1) The Vice' Chance
Darbhanga,

llor, Lalit Narayan Mithila University, Kameshwarnagar,
(2) The Registrar,

the Water (Prevention and Control of Pollution) Act, 1974 has

r the preservation and control of water

ing out the purposes aforesaid, of Boards for
the prevention and control of water pollution.

2)

WHEREAS, Hon'ble National Green Tribunal, Eastern Bench, Kolkata in
O.A. No. 088/2021/EZ in its order dated 01.02.2023 issued directions as
follows:- '

A."The Bihar State Pollution Contrgl] Board shall conduct regular/
monthly Water Analysis Test and prepare Report and if the readings
therein are foind to be beyand the permissible limits, the Board shall
take steps to give directions fo- the concerned visclator Jor taking
remedial measures and the Board shall also monitor the execution of
remedial measures.

B. The Board shall also inspect the lake in
the directions given to the Univers

question to ensure compliance of
tribunal and ensure compliance the

ity in: Para—. 18 hereinabove by this
rqqf: "

WHEREAS, the Bihar State: Pollution Control Board is regularly carrying out

Water Analysis Test of the lake in question and preparing Report
ARpexure- 1), which reveals that:- *‘



4)

5)

i. BOD (Standard- <39 mg/l); pH (6.5 - 8.5); Dissolve Oxygen

3 ’(>4 mgfl) were observed well within the norms, . '
. 'Fecal Coliform (FC) (Standard- Desirable- 500 / Permissible-
2500 MPN/100mI) (MPN. Most Probable Number): was

observed fn the range between 220 and 14000 MPN/100ml in.the
lake/pond in question,

iii, Gcncrally‘high values
that the some amount.
into the Pond,

of FC in the lake or Pond in question shows
of un-treated sewage water is still flowing

The Hon'ble NGT, Principal Bench, New Delhi in its order dated 22.11.2018 in
0.A. No. 353/2016 (M.A.No. 36072

017) with O,A. No. 412/2017 (M.A. No.
132172017 & 1322/2017) in the matter of Bhuvnesh Singh Katoch Vs
MOoEF&CC with Dharmpal Malhotra Vs State.of HP & Ors, Has clarified that -
“dpart from Prosecution, the statutory quthorities under the Environment
(Protection) Act, 1986; the Air (Prevention and Control of Pollution) Act, 198]
and the Water (Prevention and Control of Pollution) Act, 1974 must, in exercise
of their incidental powers,

: prescribed scale of compensation 1o be collected
Jrom the polluters on the “Pollufer Pays Principle”, Such scale which may be
laid down at various levels, having regard to the local conditions or as per
directions in the hierarchy of the authorities.”

WHEREAS, the undersigned is empowered to issue direction under Section
33A of the Water (Prevention .and. Control of Pollution) Act, 1974 to issue any
direction to any person/ officer or authority, The direction may include the
power to direct (a) the <losure, prohibition. or regulation of any industry,

operation or process or (b) the stoppage or regulation of supply of electricity or
any other service.

I, therefore, in exercise of the powers under Section 33A of the Water Act,
1974, Directs you to:-

I. Ensure that drains leading into the lake or Ponds im question are
completely diverted from the said water bodies;

ii.  Ensuré no domestic liquid and solid wasteé is allowed to discharge or
flow into the lake/ ponds under consideration:

iii.  Submit a timeline praposal, by the end of December, 2023, for setting up

of a Sewage Treatment Plant (STP) for hostels, quarters and official
buildings, in which all the drains leads to the-STP and only the treated
water, meeting the norms, shall be allowed to flow into the lake or
onds, to maintain level of water and ground water recharge.

o

Page 20f3
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1, biological
iv.  Ensure In-situ treatment of water of these ponds by physica

| Board/
Or other means, ng per the Guidelines of Central Pollution C?nitro of Jal
Ministry of Environment, Forest and Glimate Change/ Min sm,; tany/
Shaktl or adyiseq by the expert professors of Zoology/ Botany.

Environmenta] Sclence/ Chemistry,
\

Sd./-

i (D.K.Shukla)
. ' Chairman
Memo No, - _ Patna, Date:
Copy  to: () The District Magistrate-cum—Chairxnan, District Environment
Ommittee, District- Darbhanga.
(2) The Maunicipa] Cpmmis'sioner. Darbhanga Municipal Corporation,
Darbhanga for information any necessary action. :
Sd./-
(D.K.Shukla)
' Chairman
Memo No: D5 q o Patna, Date; L LELRY
Copy to: (1) The Regional Officer, Muzaffarpur is directed to inspect the lake/Ponds iy
question located in the Laljt Narayan I

Mithila University, Kameshw
2021(EZ) final arder
the undersigned.

-Legal Cell forinformation and necessary action,

V)

Chairman

b

as per the direction in O.A No. 88/

W ¢

the report within by 15.12.2023 to
(2) The Law Assistant,

arnagar, Darbhanga
dated 01.02.2023 angd ‘Submit

1 Page 3 of 3
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onan  Bihar State Pollution Control Board

——

lmﬂ“ Parivesh Bhawan, NSB-2, Patliputra Industrial Area
Patliputra, Patna-800 010

Sample Analysis Report
Standards as per MoEF
Paramcters z.ﬂﬂ“mﬂﬂwm““ﬁr Infront of European Guest House (Gandhi Sadan ) Pond, Darbhanga (NGT OA No. 8872021/EZ)
Primary Water Quality
Criteria for Bathing Water
Lab Ref. No. - 67 285 565 692 868 1062 1268 1606 1824
Date of Sampling - 1204.2023 | 11.052023 | 28062023 | 13.07.2023 | 24.08.2023 | 26.09.2023 | 17.10.2023 | 14.11.2023 | 13.12.2023
Temperature (A/W) - 36/28 36/29 30126 3028 28/25 32126 35029 2824 1715
Dissolved Oxygen (mg/L) >4.0 8.6 8.5 6.5 74 7.2 7.9 8.4 7.8 78
pH 6.58.5 7.87 8.36 8.25 737 8.1 7.23 7.69 7.7 78
Electrical Conductivity — 367 397 392 340 323 283 386 390 320
BOD (mg/L) <3.0 1.4 2.5 2.8 2.1 1.9 12 1 1.5 24
Nitrate as N (mg/L) - 0.05 0.02 0.03 0.02 0.02 0.03 0.05 0.07 0.06
TC (MPN/100 ml) - 2600 790 22000 9200 13000 13000 4900 2300 700
y SNl D e 1700 220 14000 5400 7900 4900 3300 1700 330
Turbidity (NTU) — 15.8 21.1 9.45 7.8 9.1 29.1 16.1 20 182
Alkalinity as CaCO3 (mg/L) - 114 122 156 148 134 120 158 148 132
Chloride A.._WE - 38.0 36.0 46.0 42.0 45.0 39 36.0 33 380
COD (mg/L) - 12 20 24 20 16 8 8 12 b7]
Total Hardaess as CaCO3 (mg/L) N 102 100 160 152 142 128 166 158 142
TDS (mg/L) = 238 272 266 232 222 182 242 252 220
TSS (mg/L) = J2 18 6 6 8 26 12 18 16
- N s
Verified by (Afwa Kumar)

(Nalini Mohan Singh Board Analyst

Scientist



